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satak situatéd at
Mouja Orgrém, LR
Khatian No 4757,
Dag No 505(:/5088JL.
No.11, PO & Vill.

Orgram. PS Bhatar. ;:2:::‘!::: Security Interest is not relinquished. As
District Buréwun, the relévent;books of Accounts of the
West Bend given Gorporate Debtor not avaibale therefore!
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1|sIDE} 21.12.2023 1,52,15,081.00 1,52,15,081.00 35,00,000 lacnin No properties e loan 4,32%|No - None None None None documents submitted by the claimant o
. admeasuring 90.75 takén by HCE publicly available information, As the
satak situat¢: at Ficds & A Gompany has not relinquisFed its security
Mouza Orgram, JL Biiverages: interest therefore it is not ihcluded in the
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Hypothecation of
stock of Raw
materials, Work-in
—process, firished
goods and book
debts.
Stock old over 90 As the relevent books of Adzounts of the
Hecured Financial days and bosk Gorparate Debtor not avaibale therefore
2|PNB 21.12.2023 24,65,75,298.29 24,65,75,298.29 14,82,40,000.00 Credit Yes debts old oyersix |Yes 70.04% | No 73.20% | None! None None None claim ig acmitted solely on the basis of
o months will not documents submitted by the claimant of
attract any drawing publicly available information,
power,
Drawing against
book debts Shoul
not exceed Rs.25
Lacs

Grand Total! 36,17,8037939 | 26,1790319.291 151740000 ] 5




